IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH ;
AT HYDERABAD
L 2 L3
O.A.No, 9281/27, Dt, of Deeision 3 04-08-97,
M.Yadagiri ' .+ Applicant.

&

Vs

1, The Commander, Works Engineer,
Mudfort, Sec'bad,

2, The Chief Enéineer.
Hyderabad Zone,MES,

Sec'bad.
3. The Garrison Engineer, N

MES, Golconda,Hyderabad-8, ++ Respondents,
Counsel for the applicant ¢ Mr., K,Venkateswara Rao
Counsel for the respondents : Mc, N.R.Devaraj,Sr.CGsC,
CORAM: =~

THE HON'BLE SHRI R.RANGARAJAN : MEMBER (ADMN,)

THE HON'BLE SHRI B.S.JAI PARAMESHWAR : MEMBER (JUDL.)
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ORAL ORDER {(PER HON'ELE SHRI B.S.JAJ PARAMESHWAR : MEMBER (JUDL.)

Heard Mr.K,Venkateswara Rao, learned counsel for the

applicant and Fir.N.R.Devaraj. legrned counsel for the respondents. ||

2. The applicant wag appointed as Mazdoor during the year
February, 1988. He was served with a charge sheet in proceedings
No,158/384/EIC dt, 14-03~95 (Annexure-II) alleging that st the time
of recruitment the applicant had produced a bogus employment
registration card and thet details like date of birth and educationa)
qualificstion were not tallying with the documents held by the
Employment Exchange (Labour) Hyderabad, After conducting the [
enquiry the applicant was dismissed from service vide proceedincs w
No.158/760/BIC dt. 30-06-27 {(Annemmre~I).
3, The applicant has filed this OA challenging the order |
of dismissal dated 30-06-97, |

4, The grounds and reliefs claimed in this OA are similar

to OA,986/97. Hence we feel it proper to dispose of this OA at the |

admission stage itself directing the appeallate authority to
consider the appeal filed by the applicant against the order of |
dismissal without going into the point of limitation if any.

5. Thus the OA is disposed of at the admission stage itself,

No order as to costs. : : |

B.s,}nm (R. RANGARAJAN)
-~ %{WL‘) MEMBER { ADMN. )

Dated :-The 04th August,_1997. q/é,;

{Dictated in the Open Court) : észijiffﬂ'
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Copy to = ) ~ 3 -3 -

*1, The Commander, Works Engineer, Madfort, Sec'Bad,
2., The chief Engineer, Hyderab.d Zone, Mis, Sec'baé._
3, The Garrison Engineer, MES, Solconda, Hyder asbad .

4, one copy to Mr. K.Venkateswara Rao, Advoc.te, CAT.Hyqa,
M

S« One copy to “'r,N,R,Devzraj. Sr. CGSC.CAT.Hyd,

6, One Copy to The Hon*Ble Sri B,S,JaiParameshwar M(A),
7. One Copy to The D.R, (A).

8. One Duplicate Covy.
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